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Shri Ballla: Is it not a fact that 
Government have not inaugurated or 
instituted any special schemes to pr0-
Tide employment to agricultural 
labour aa such and that the under-
employment from which they have 
been sufi'ering has yet to he tackled? 

Sbri B. R. Bbapt: All these are 
~y big problems and tlle hon. 
Member will realise that they can-
not be tackled during the course of 
one Plan period. It has to be a pro-
gramme over a period. We have 
been trying to tackle the problem in 
the Third Plan and in the Fourth 
Plan we are undertaking various 
schemes !IO as to provide more 
employment in areas where the inci-
dence of unemployment is more due 
to concentration of population. We 
are at.<> developing rural works and 
other schemes so as to provide more 
employment In the rural areas. 
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Forelrn Capital 

+ r Shrt D. C. Sharma: 

I 8bri P. C. BoFooaIt: 
Shri Sldheabwar Prasad: 

I Sbri Tubpal Sinlh: 
Shrl P. R. Cbakravertl: 
Sbrlmatl ReDaka 

Barkatakl: 
Shrl D. B. ""0: 
8hl'l J[oIla Veakaiah: 
Shrl M. N. Swam,: 
Shrt Barish CllaDdra MaHtu 

·JIS. Shrimail Benuka RaJ: 
Shrlm&U SavUrl NiPm: 
Sbrl JDdraJlt Gupta: 
smt Ball: 
Dr. RaIIen SeD: 
SbI'i Dtaeo Bllat.tachaI'JJa: 
SJhrI Bishwuatb ..,.: 
Sbri Brajeshwar Prasad: 
Shrl M. L. Dwivedi: 

I Shri S. C. Samanta: 
L Slarimatl Ramdularl Sinha: 

Will the Minister of FIn.ace be 
pleased to state:-

(a) whether the question of giving 
Incentives to bring about increased 
equity participation by foreign capital 
has been considered; and 

(b) it so, the outcome thtreof'! 

The Minister 01 P1aDolnC (Shrl B. R. 
Bhapt): ( a) and (b). Some incentives 
were being given all these years to 
capital investment which applil'<f to 
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iDdi,~nOWl as well 8S to. foreip capi-
tal and these together with certain 
additiOnal incentives proposed in the 
FinanCe Bill, 1965 are listed in the 
statement placed on the Table of the 
House. [Placed in LibraTti. See No. 
LT-3966165]. 

SIu1 D. C. Sharma: May I know 
why it is 1Ib.at in spit.e of the incentives 
which our Government have been 
livin«, the capita) market, a8 describ. 
ed in financial papers or other Dailies 
and Weeklies, continues to be capital-
ahy? 
. 'I.'IIe Milais&er of FIMIIoe (SlId T. T. 

Krislmamaebari): The reuons for 
thia are rather very deep. There has 
undoubtedly been a shift in the aount 
·that people have for investment. It is 
81so true that the classes which have 
been a~Wltomed to invest in small 
measure probably do not have the 
money for purposes of investment. 
Also, the classes wlhich have more 
money are not investing because they 
are not being approached. It is very 
difficult to pinpoint any particular 
fador a8 being something which con-
tributes to the fact that fiotations are 
not subscribed for freely. 

There is another factor also, uamely 
that people are not prepared to WAit 
for a long time for a return on their 
investment. 

Taking all these things into consi. 
deration,. certain il1l!entives have been 
provided by Government. One hal to 
wait anei see What will happen. But 
basically, my view is-and it is a pure-
ly personal view-that an approach to 
areas where there is capital for in-
vestment is Rot being made, and peo-
ple who -"'ant capital or the broken 
who raise Capital stick to major cines 
.nd do not go out to the rural areas. 

Shrt 1taDIa: Where is the money in 
the rural areas? 

Shrl D. C. SIIa ..... : To have foreilD 
capital in a country is playing with 
tire, as has been the exp!t'tence of the 
Afri.Can, Latin American and other 
eountrfes of the world. And thole 
eountries are trying to get rid of the 
!Cn-elgn eapt'tal bY mea8UreS ~ expl"O-

prjation and other things. May I know 
what guarantee Government' aN 
going to have that the foreign capital 
does not have any political repercus-
sions on OUr democratic structure in 
this country? 

Shrl T. T. Krlslmamacbarl: The same 
conditions that we haVe in regard. to 
cur-bing political inftuence of indige-
nous capital. 

8hri P. C. Borooah: May I know 
whether some special concessions 
which are not given to Indian entre-
preneurs are proposed to be given to 
the foreign investors, and if so, what 
those concessions are, and to which 
investments these concessions will be 
extended? 

Sbri T. T. Krkbnamachul: The con_ 
cessions generally are common except. 
lng for the fact that we allow foreign 
capital to be repatriated, and also the 
dividends. Another set of concessions 
which are being given in collaboration 
with the countries from which capi-
tal is imported is that tlbe Govern-
ments of those conntries-two of them 
particularly, the United States ao-
vemment and the Government of 
West Germany-have insured thOle 
compan.ies which bring capital into 
India, against possible loss. 

Sbrl P. C. Borooah: Will there be 
a tax holiday? 

Shri T. T. J.trIsbnamaclIw: The tax 
holiday is common to everybody. 
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Shrt T. T. KrWJnunachart: A 
Minister of the GovemmeDt of India 
is not an alel'lt of ~y particu1ar 
group or t»eoPle who waJlt to raise 
capital. Private capital hu cat to be 
secured by private people and they 
have lOt to elUlvUll for it; it is DDt 
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possible to expect a Minister or any-
body else here to go and do the can-
vassing for them. 
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Shrl p. B. Chakravertl: Has Gov-
ernment examined the basic question 
whether increasing equity participa-
tion of foreign capital is deairable or 
loan from foreign countries is pre-
ferable to the former in the interest 
of the country? 

Shr! T. T. Krillhnamacbari: The 
difference between loan and capital 
is this. Loan is something which has 
to be returned fairly early and the 
people who put the money in it are 
not really interested in anything else. 
Capital is a thing which generally 
stays, and even though we allow 
terms for repatriation, it is very rare-
ly that capital is repatriated, and 
they plough in their profits often-
times, as companies have done in 
India. From a long-term point of 
view, as between loan and capital, 
capital is preferable; but it is a matter 
of individual judgment. 

Shr! Barish ChaDclra Mathur: What 
is the hon. Finance Minister's vIsion 
of the capital he wants to invite? 
What will satisfy him in the present 
state of our economy, and what, he 
thinks, is not likely to distort the 
state of affairs here? 

Sbrl T. T. Krishu macbar1: This 
raises a very big question. Accord-
ing to our Fourth Plan projections of 
estimates, we need a little more of 
foreign assistance not only for the 
purpose of establishing new indus-
tries but also for the purpose ot pay-
ing back the monies due. The ques-
tion is whether this should be avail-
able in the form in which it has been 

eoming, whether something .houl. 
not be added to it by way ot foreip 
private capital investment. But th_ 
the hon. Member should 8180 be 
aware that we are not the only coun-
try wanting foreign private capital. 
There are very many other countriea, 
Canada, Australia, Brazil, not to 
speak of some of the European c~ 
mon Market countries and the coun-
tries in Atrica. These we there. So 
it is very difficult to say how muc1a 
of it wlll be coming. 

The real point about it is this. If 
capital comes on our terms-and thoee 
terms are very clear-it is welcome; 
if capital will only come on their 
terms, I am afraid we will say we do 
not want it. I will make it very cate-
gorical that while India needs fonrlgn 
assistance and foreign capital, she is 
not prepared to take it on other 
people's terms. 

8ml Rance: Let us not try to be 
brave! 

Shri T. T. KrWbnamacharl: May be. 
I am sorry. We are both of tale same 
age; but we have been born differen-
tly. My hon. friend does not want to 
be brave. I do want to be brave be-
cause I think all my friends here are 
brave. 

Shri Kanea: You are very brave 
indeed! 

Shrl T. T. KrlsbDamacbart: There-
tore, while we give every pouible 
concession to foreign capital conai8-
tent with our self-respecf, we are not 
taking it on tenns not acceptable to 
us. 

The hon. Member might ask: 'what 
is your estimate?' I cannot say. We 
are having it in a trickle. Another 
factor we have to take into at'COunt 
is that not only are we su1fering from 
difficulties in foreign exchange; many 
countries are suirering from ditrlcul-
ties in balance ot payments. 

The United Kingdom, for instance, 
even the United States. Thev are putL 
ing restrictions on foreign lendln, 
and foreign investment. The climate 
at the moment may not be very IfOOCl 
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but things do change. 'Dh~efore, we 
take a long-range view of things and 
make our preparations subject to our 
principles and OUr self-respect. 

Shri Ranga: The Finance Ministers 
also must change. 

Shrimati Renuka Ray: Is the G0-
vernment aware that some of these 
concessions which are meant to en-
courage foreign investment in the 
equity capital of Indian companies 
had led to some mal practices by 
which the high-ups in some of these 
companies seem to have swelled their 
bank accounts abroad and, if so, is G0-
vernment taking any steps about 
plugging these loopholes by which 
unaccounted money in foreign ex-
change is being acquired. 

Shr! T. T. Krishn&machari: The con_ 
cessions have not given rise to any 
abuses. 

Shrimati Savitri Nigam: May I 
know whet'her the foreign investors 
find it rather difficult to make invest-
ments because the scope of the exist-
ing exemption is limited only to prio-
rity industries? 

Shri T. T. Krishnamachari: That Is 
so, Generally priority industries which 
we want to establish are industries 
which we try to encourage, and if 
foreign npital is needed tor that pur-
pose, foreign capital is encouraged to 
come in. 

Shri H. N. Mukerjee: From the 
point of view of the independence of 
our economy and at a time when 
foreign capital is being shoed out -in 
most underdeveloped countries which 
have got a policy of some kind of 
socialism. 

Shri RaDp: Question. 

8hri H. N. Mukerjee: . the 
polky of this "tountry had been to 
prefer foreign loans as a lesser evil 
to foreign private capital. Do I take 
it that the Finance Minister in his in-
dividual judgment. to which he refer-
red several times in his reply, has 
given a new shift to Govl"rnment 
policy? Or, is it that the Govern-
ment bas made up its mind about ,iv-

2406 Ai) LSD-2. 

ing a welcome to foreign private 
capital which, experience shows, is 
very dangerous to us? 

Shr1 Ranga: Question. 

Shri T. T. Krishnamacharl: The hon. 
Member is trying to put words in my 
mouth. At any rate, merely because 
of the fact of being old, I am not quite 
so easily caught. The position is 
really this. We have been asking for 
foreign loans. We feel that the quan-
tum of foreign loans may not be ade-
quate; maybe the conditions of tnE'se 
loans are particularly acceptable to 
us, partly ,because of the terms, party 
because ot the repayment conditions. 
So, we would like a sort of top dres-
sing ot foreign capital if it comes be-
cause it has certain advantages, a 
sort of a linking of a particular 
foreign capitalist with an institution 
here, and make him develop the insti-
tution. There are various other tac-
tors also such as the question of post-
ponement in regard to repatriation. 
But one factor which I would like the 
hon. Members to understand is this 
whatever foreign capital comes, it is 
not coming in as a flood, it is coming 
in only as top dressing; it is never 
likely to come in as a flood. There-
fore, all this ,bogey of foreign capital 
coming here and the Government 
yielding to the persistent dpmands of 
foreign capitalists, I am afraid, is 
somewhat outside the mark. 

8hri Indrajlt Gupta: The hon. 
Minister has just said that foreign 
private capital participation in equity 
capital will be acceptable only on our 
terms and <*mditions and not on 
terms dictated by anyone else. May 
I know from him how this very wel-
come assurance will operate in the 
case of West German private capital 
participation which, as we can see 
from examples of the other I'ountries, 
certainly diotates its own terms in reS-
pect of the relations of the receiving 
countries with the other German Gov-
ernment, of East Germany. and any 
assistance that may be coming trom 
there? 
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Shri T.T. Krlahnamacharl: My hon. 
friend is trying to mix up the two 
issues. One is coming in of capital 
from West Germany. The other thing 
is mixing up of their own particular 
proclivities in regard to the relation-
ship with their neighbour country, 
which was part of their own territory. 
J am afraid these are completely dts-
tinct issues. It West German capital 
comes in here, it comes, as I said, on 
terms acceptable to us, but if the con-
dition is going to be som~t.hing elsp., 
those conditions have to be detennin-
ed by other circumstances, not by the 
question of capital coming in. 

Shrl Bishwanath Roy: In view ot 
the industrial pOlicy of the Govern-
ment, may I know whether, as a rc:suli 
of the incentives proposed or given to 
the foreign capital, the Indian eCo-
nomy would lbe atYected advc!'sely in 
Course of time? 

Shri T. T. Krishnamacharl: I would 
like to assure the han. Members that 
nothing will be done, whetKter by 
means of allowing foreign capital to 
come in or by encouraging Indian 
capital to invest, which will ulti-
mately atYect either the econnmy of 
this country or the balance of politi-
cal power that exists in the f'ountry. 

Shri R. S. Pan4ey: Is it not 1rue 
that many foreign investors are wil-
ling to come on the condition of equity 
participation, but that at thl" same 
time they have complaints against 
delay and lack of favourable condi-
tions in this country? May I know 
where the Government stand~? 

Shrl T. T. Krlshnamachari: That 
people complain of delay is a thing 
which is known, it is a thing which 
I am cognizant of. We are trying to 
remedy the position. But the ques-
tion of favourable conditiol's is s.>rne-
thing whioh .1 am not able to under-
stand, because things change from con-
cern to concern. All that we can do 
is this we can hold the carrot, but I 
have ~o infl.uence to make the donkey 
take it. 

8hrl D. C. Sharma: I do not know 
if foreign countries would like it. 

Fourth Plaa 

+ r Shri P. C. Borooah: 
Shrl Yuhpal Slnrh: 
Shri M. L. Dwivedi: 
Shri Bhacwat Jha ADd: 
Shri Prakash Vir Shastri: 
Shri Jagdev SInfh 

Siddhanti: 
Shri S. C. Samanta: 
Shri R. S. Tiwary: 
Shrimati Savitri Hiram: 
Shri Sidheshwar Prasad: 
Shrl J. B. S. Bist: 
Shri D. N. Tiwary: 
Sbri Barish Chandra 

Mathur: 
Shri Sivamurtbi Swamy: 

.386. Shri Bukam Chand 
Kachbavarya: 

Shri OBkar Lal Berwa: 
Shri Bem Raj: 
Shri Vidya Charan Shukla: 
Shri Bibhuti Mishra: 
Shri Man Sinh P. Patel: 
Shrimati Renuka Ray: 
Shri R. S. Pandey: 
Shri P. Venkatasubbalah: 
Shri K. C. PaRt: 
Sbrimatl Barodulari Sinha: 
Shri P. K. Deo: I Shrl Kapur Singh: 
Shri Harasimha Reddy: 
Shri R. Barua: 

I Shri L. N. Bhanja Deo: 
l Shri D. C. Sharma: 

Will the Minister of Planning be 
pleased to state: 

(a) whether the Planning Commis-
sion have re-examined the Fourth 
Five Year Plan allocations in the light 
of the r~nt discussions of the 
National Development Council on the 
Plan proposals; and 

(b) if so, decisions taken in this re-
gard? 

The Minister of Plannillg (Shri 
B. R. Bhap.t): (a) and (b). The 
National Development Council having 
generally endorsed the proposals. of 
the Planning Commission regardmg 
the size and objectives of the Fourth 
Plan, constituted five committees to 
advise on policy issues concerning the 




